Title: Regarding killing of dalit persons in Jahanabad constituency, Bihar.
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MR. DEPUTY-SPEAKER: Shri Mandal, | cannot compel him.

Shri Suresh Kurup to speak now. ...(Interruptions)
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MR. DEPUTY-SPEAKER: Shri Mandal, | amon my legs. amuet @ & T # |
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MR. DEPUTY-SPEAKER: Please resume your seat. ...(Interruptions)
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MR. DEPUTY-SPEAKER: No. | will not allow you to speak.
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MR. DEPUTY-SPEAKER: Shri Rai, | cannot compel the Government.
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MR. DEPUTY-SPEAKER: Law and order is a State subject. Shri Suresh Kurup, please proceed.



SHRI SURESH KURUP (KOTTAYAM): | would like to bring to the notice of the House....(Interruptions)
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MR. DEPUTY-SPEAKER: This is a law and order situation. This is a State subject.
st Taar Rpak v (Hamd) @ @ 787 # 45 sforal & 781 sg g€ €

MR. DEPUTY-SPEAKER: Shri Rai, this is not the way to behave in the House. Please do not interrupt the House
like this. ...(Interruptions)

SHRI P.C. THOMAS (MUVATTUPUZHA): Butchering of dalits is not a State subject....(Interruptions) This is
butchering of dalits in the country

MR. DEPUTY-SPEAKER: Shri Thomas, law and order is a State subject.

MR. DEPUTY-SPEAKER: He is not prepared to respond. How can | ask him to respond? | cannot direct the hon.
Minister from the Chair.&€] (Interruptions)

SHRI P.C. THOMAS: This is not a law and order situation. This is butchering of dalits in this
country....(Interruptions)

SHRI PRAMOD MAHAJAN: When you become the Minister, you will understand the problem. How can | react to it?
He is just standing up and saying that something happened in some State. How can the Government of India
respond to it immediately?...(Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at Two of the Clock.
13.28 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.




